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INTRODUcrION 

I, the Chairman of the Committee on Government Assurances, as 
authorised by the Committee, do present on their behalf, this Fourth 
Report of the Committee on Government Assurances. 

2. The Committee (1991-92) were constituted on November 25, 1991. 

3. The Committee at their Third Sitting held on January 20, 1992 
reviewed the pending assurances of the Ninth Lok Sabha pertaining to 
Ministries of Agriculture, Atomic Energy, Chemicals and Fertilizers, Civil 
Aviation and Tourism, Civil Supplies and Public Distribution, Coal, 
Commerce, Communications. Defence, Electronics. Environment and 
Forests, External Affairs, Finance, Food and Food Processing Industries. 
At their sitting held on April 28, 1992, the Committee considered and 
adopted the draft Fourth Report. 

4. The Minutes of the aforesaid sittings of the Committee form part of 
the Report. 

5. The conclusions I observations of the Committee are contained in the 
succeeding paragraphs of the Report. 

NEW DELHI; 

April 28, 1992 

Vaisakha 8, /914 (Saka) 

DR. LAXMINARAIN PANDEY, 
Chairman, 

Committee on Government Assurances. 



REPORT 

I 

REVIEW OF PENDING ASSURANCES OF NINTH LOK SABHA 

During the Ninth Lok Sabha, .2827 assurances were culled out frem the 
Lok Sabha Debates. Out of these, 2185 as&urances have been 
implemented. These figures take into account the statement of 
implemented assurances laid or the Table of 'the Lok Sabha by the 
Minister of Parliamentary Affairs upto December 20, 1991. 

1.1 At their sitting held on January 20, 1992, the Committee reviewed a 
batch of 213 assurances pending implementation of Ninth Lok Sabha. 
These assurances pertain to the Ministries of Agriculture, Atomic Energy, 
Chemicals and Fertilizers, Civil Aviation and Tourism, Civil Supplies and 
Public Distribution, Coal, Commerce, Communications, Defence, Elec-
tronics, Environment and Forests, External Affairs, Finance, Food and 
Food Processing Industries. The text of the questions and the assurances 
given thereto are annexed to the Minutes of the Sitting at Serial Nos. 1 to 
213 (Appendix-I). 

1.2 The Ministry-wise details of assurances reviewed are given in 
(Appendix-II) . 

1.3 The Committee decided to pursue 203 assurances given at SI. Nos. 1 
to 210,  213, 219 and 222 and decided not to pursue the remaining 10 
assurances given at SI. Nos. 211,212,214 to 218. 220, 221 and 223 as these 
have lost their importance due to efflux of time and there ~  no point in 
swelling the number of outstanding assurances. 

1.4 The Committee noted that out of 203 assurances that were decided 
to be pursued by the Committee, 39 assurances (details given at SI. Nos. 9, 
48,52,55,56,57,58,61,62,65,66,67,71,72,83,99, 105, 106, 109, 111, 
122, 128, 132, 152, 154, 157, 171,  175,  179,  181,  182,  183,  184, 185, 193, 
202,  203, 209 and 213) have been implemented as per subsequent 
statements laid by the Minister of Parliamentary Affairs on February 26, 
1992 and March 31, 1992. Thus the remaining 164 assurances of the Ninth 
Lok Sabha are still pending for implementation. 

1.5 Durlna the review of pending usurances the Committee have noted 
with c:oacera tbat IIIOIt of tbem cona.iD • stereotyped reply viz. " the information 
Is being collected and will be laid on the Table of the Lot Sabha." The 
Committee are of the view that "in all such C8IeS where the collection 01 the 
information Is Ukely to take a long time. Instead of waiting 10 .. the coUectitM 
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of tbe entire information, whatever information is readily available should 
be laid on tbe Table or the House at the earliest possible opportunity. The 
rest of the information, as and wben it becomes available, should be laid on 
the Table of the House periodically, say quarterly, haif-yearly and so on." 
In fact tbe Ministries should make penistent efforts to rulftl the assurances 
early with penpec:tlve planning. 

1.6 In regard to assurances at Sl. Nos. 26,30,41,42,43,44.45,50,53, 
54,68, 73,  74, 81, 82, 91,  95,  96,  98, 101.113, 117, 137, 140,  141,  142, 144, 

~ 146, 150,  151, 159,  161, 162, 178,  196. 208 and 210. the Committee 
note that the concerned Ministry / Department have not sought even single 
extension of time to 'fulfil the assurances. 

1. 7 The Committee are unhappy to observe that the Ministry / Depart-
ment concerned are not serious enough in implementing the pending 
assurances. Where the Ministry / Department foresee any difficulty in 
imp.ementinK the assurances within the stipulated time, the Committee may 
be approached for seekllll extension of time without fail as per the well 
estabUsbed Parliamentary practice. 

1.8 The Committee note that in respect of SJ. Nos. 1,2,3,4,6.7,8.10, 
11,  12, 13, 14,  15, 16,  17,  18,  19, 20,  21,  23,  25,  26,  27, 28, 29. 31.  32,  33, 
34, 35,  37,  38,  39, 40,  41. 42, 43,  44.  46. 47, 49, 51,  53,  54, 64,  73,  74,  75, 
76,77,78,79,80,81,82,84,85,86,87,88,89,90.91.92.94.97. 100, 
104, 107, 108, 110, 112, 113, 114,  115,  118,  119,  130. 140. 141, 142.  143, 
144,  145, 146, 147,  150, 151, ]56, 158, 159, 160,  161, 163,  164, 165, 166, 
167, 169, 170, 177, 178, 180, 186. 188, 192,  195,  197,  198, 199,200,204, 
205, 206,  207, 208, 219 and 222 the assurances under reference pertain to 
either Central subjects or matters on which decisions are to be taken by 
the Union Government. 

1.9 The Committee reiterate earlier decisions of tbe Committee on 
Government Assurances (1981-83) contained in its Sixth Report (vide 
Minutes dated 11.1.1983) of the Seventh Lok Sabha for categortsing the 
auurances and fixing the criteria for granting extension of time to the 
MInistry to fulftl the pending assurances which read as follow5:-

''The Committee felt that extension of time should not be sought by 
various Ministrlei; and Departments as a matter o!' routine and at the 
same time certain priodples milht be laid down fot consideration by 
the Committee of various requests received for extension of time for 
tbe implementation of assurances. After taking into account the 
re8IIOIIS for delay in implementation of assurances which Ministries / 
Departments have been advandng In the past either through written 
IUbmissloDs or wben representatives of Ministries were caUed by the 
Cbalrman of the Committee for explaining reasons for delay in 
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implementation 01 assurances, the Committee decided that assurances migbt 
be classified into tbe lollowlng categories:-

(1) Category 'A': Where tbe assurance pertains solely to tbe Central 
subject. 

(2) Category '8': Wbere assurance pertains to a matter wbicb Is in tbe 
concurrent list and tbe inlormation needed lor implementation 01 
tbe assurance pertains partly to tbe Central Government and partly 
to tbe State Governments. 

(3) Category 'C': Where the assurance pertains to a matter wbicb lalls 
purely in the Jurisdiction 01 the State Governments (Such assuran· 
ces are given in reply to questions on State matters seeking 
information on all India basis or in respect 01 more than one State 
e.g. questions about communal riots, dowry death, etc.) 

Tbe Committee were 01 the view that tbe lollowing broad principles might 
be observed while dealing with requests lor extension 01 time lor assurances 
IaiUng in the above categories:-

(1) Category 'A': Normally tbe assurances wbich pertain solely to Central 
subjects should be implemented witbin the prescribed period 01 tbree 
montbs from tbe date on which assurance Is ~  and there should be 
no scope lor seeking extensions in sucb cases. However, where the 
inlormation to be lurnished has to be collected from a number 01 
Ministries and Departments 01 the Central Government or a number 
01 attacbed and subordinate omces or field lormations or public 
undertakings, request for one extension 01 three months might be 
agreed to. Requests for more than one extension in such cases miabt 
be considered in deptb. In such cases the representative 01 the 
Ministry may be called by the Committee I Cbairman to give details 01 
the quantum 01 inlormation already collected and the reasons lor 
whicb it would take more time to collect the remainina inlormation. 

(2) Category '8': Where the concerned Ministry/Department are not able 
to implement ~  "assurance lull within the prescribed period 01 three 
months mainly because part 01 the Inlormation wbleb concerns the 
State Govemment(s) bas not been received, the information pertainlD& 
to the Central Government should be laid within the prescribed 
period 01 three months in part implementation 01 tbe assul1UlCe and 
viIorous efforts made to coHect tbe rellUlining inlormation. In IUdI 
cases the Committee might grant one or more extensions after taklna 
into account the efforts made by the Ministry to collect the informa-
tion from the State Government(s). 

(3) CatelOry 'C': Since Implementation 01 this category 01 ......... 
depends mainly on the information to be received from the State 
Governments requesta lor extension 01 time lor ImpIeIDeatatloD f1l 

1917LS-3 
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such .. urances might be agreed to subject, however, to the Committeel 
Cbainnan being convinc:ed that sincere efl'orts are being made by the 
MInistry to coDect the information from the State Governments. Where the 
CommIttee ftnd that there are repeated requests for extension of time for 
Implementation of such an assurance, in appropriate cues the Committee I 
CbaIrman ...... t hear the representative of the Ministry in penon before 
aareelnI to ...... t the extension lOught for by the Department. In the case of 
UIUI'IlDCeI of this category, Government would be weD advi8ed to lay the 
available information from time to time in part implementation of the 
..unnce 10 that the Members can make use of the avaUabie information 
durlna dlleussiolll, etc." 
1.10 The Committee observe that the assurances mentioned at para No. 
1.8 above should have been implemented by placing the required informa-
tion 011 the Table of the Lok Sabha within the prescribed time span of 3 
IDOIIths. The Ministry I Department cannot disown their responsibility and 
keep these assurances pending for such a long time. ImpUcttly or expUcldy 
the onus Ues on the concerned nodal Ministry to Implement these assurances 
by taking a ftnal decision at their end. The Committee faD to understand 
the reasons which prevent the concerned MinIstry in supplying the 
Information which ordInarUy Is available with them. The Committee are of 
the view that with dynamic thrust and an approach that Is realistic enough, 
the MinIstry should fuUII the assurances without loss of time. 

1.11 The Committee feel dtstressed at the unsatisfactory pace of 
Implementation of assurances In spite of their repeated exhortations to 
expedite the process. The Committee emphasise that the whole attempt 
should be to ftnd out the reasons why assurances cannot be fulftlled. The 
Committee are of the view that undue delay in fulfilling the .. urances 
defeats the very purpoee of raising the matter on the ftoor of the House. 

1.1l The Committee desire that the Ministries I Departments concemed 
should take vigorous steps to implement 164 _rances aelected by the 
Committee for beIna punued further and ensure that the Implementation is 
completed within the next two months. A thoughtful and lmalinative 
strategy may be worked out to achieve this goal. 

1.13 The Committee al80 desire that MlnJstry of Parliamentary Atrain 
should review the outstancliDa 8SIUJ'IUICe8 periodk:aIly and remind the 
concemed MinIstry I Department, wbere neceuary, for early implementa-
tion of these 8IIIIraDCeI or for the supply of latest information, .. tile cue 
may be. 

NEW DELHI; 

April 28, 1992'" .. 
~ i l  8, 1914 (Salca) 

DR. LAXMINARAIN PANDEY, 
Chai17TUln, 

Committee on Government Assurances. 



APPENDIX I 

(Vide para No. 4 of the Introduction) 

Minutes of the Third SiUing of the Comminee on Government Assurances 
held on January 20, 1992 in Comminee Room 'B', Parliament House 

Annexe, New Delhi 

The Committee met on Monday, January 20, 1992 from 14.30 hours to 
15.15 hours. 

PREsENT 
Dr. Laxminarain Pandey-Chairman 

2. Dr. Krupasindhu Bhoi 
3. Shri B. Devarajan 
4. Sbrimati Krisbnendra Kaur (Deepa) 
5. Shri Balin Kuli 
6. Shri Ajoy Mukhopadhyay 
7. Shri Shashi Prakash 
8. Sbri Naval Kishore Rai 
9. Shri Chinmaya Nand Swami 

SECRETARIAT 

1. Shri R.C. Bhardwaj- Addl. Secretary 
2. Shri Joginder Singh-Deputy Secretary 
3. Shri K.K. Ganguly-Under Secretary 

•• •• •• 
The Committee took up for consideration Annexure II of Memorandum 

No.3 and Memorandum No. 23 regarding review of pending asurances 
pertaining to Eighth and Ninth Lok Sabha (1st batch) respectively. 

3. The Committee reviewed thirty-four pending assurances of Eighth 
Lok Sabha indicated in Annexure-II of Memorandum No.3. The 
Committee decided to drop twenty-seven assurances and pURue the 
remaining following seven assurances:-

1. USQ No. 4689 dated 24.3.1988 regarding cancer due to smoking 
relating to Ministry of Health and Family Welfare. 

2. USQ No. 3360 datd 10.8.1989 re: Expenditure on 'Apna Utsav' 
festival relating to Ministry of Human Resource Development. 

3. USQ No. 8374 dated 8.5.1989 re: Delhi Police Anti-Dowry Cell 
relating to Ministry of Home Affain. 

4. USQ No. 2000 dated 10.8.1987 re: Ownenhip rights in resettlement 
colonies relating to Ministry of Urban Development. 

5 
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5. USQ No. 5840 dated 12.4.1989 re: Encroachments in I.N.A. 
Market. New Delhi relating to Ministry of Urban Development. 

6. USQ No. 1378 dated 3.3.1989 re: Census of minor irrigation works 
in Rajasthan relating to Ministry of Water Resources. 

7. SQ No. 887 dated 8.5.1989 (Suppl. by Shri Saifuddin Chaudhary) 
re: Cases of untouchability relating to Ministry of Welfare. 

4. The Committee then considered Memorandum No. 23 regarding 
review of pending assurances of Ninth Loll Sabha (1st batch) and decided 
to pursue all the two hundred and ten assurances given in Annexure-I. 

5. Out of thirteen assurances indicated in Annexure-II of the 
Memoranda No. 23. the Committee decided to drop ten assurances and 
pursue the remaining following three assurances:-

1. USQ No. 1299 dated 16.8.1990 re: deaths due to pesticides relating 
to Ministry of Agriculture. 

2. USQ No. 8009 dated 8.5.1990 re: vacant posts in Air India relating 
to Ministry of Civil Aviation and Tourism. 

3. USQ No. 1578 dated 17.8.1990 re: foreign exchange outgo relating 
to Ministry of Commerce. 

6. The Chairman then impressed upon the Members to observe strict 
austerity measures during the ensuing on-the-spot study tour of the 
Committee. in view of the precarious economic conditions prevailing in the 
country. The Committee then deliberated upon the question of issuing 
directions to the concerned agencies connected with the stl.ldy tour for 
observing economy measures in' making arrangements for stay and trans-
port. The Chairman appealed to the Members to observe self-restraint and 
avoid wasteful expenditure. 

7. The Committee decided to hold their next sitting on Wednesday. 
January 29. 1992 at 11.00 hours. 

The Comminee then adjourned. 

Minutes of the Eighth sitting of Committee on Government Assurances held 
on April 28. 1992 in Room No. 143 Parliament House. New Delhi 

The Committee met on Tuesday, April 28. 1992 from 15.30 hours to 
16.15 hours. 

PRESENT 

Dr. Laxminarain Panday-Chariman 

2. Shri Sai Prathap Annayyagari 
3. Shri Prabhu Dayal Katheria 
4. Shri Balin Kuli 
5. Shri Ajoy Mukhopadhyay 
6. Shri Naval Kishore Rai 
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SECRETARIAT 

Shri R.C. Bhardwaj -Additional Secretary 
Shri Murari Lal-Director 
Shri Joginder Singh-Deputy Secretary 
Shri K.K. Ganguly-Under Secretary 

2. The Committee considered their Draft Fourth Report aDd adopted 

3. •• •• •• 
4. The Committee authorised the Chairman and in his absence Shri 

Ajoy Mukhopadhyay to present the Fourth Report of the Committee in 
the Lok Sabha on Tuesday, May 5, 1992. 

5. The Committee desired to have an on-the-spot study tour during the 
first or second week of June 1992 after obtaining the concurrence of 
Hon 'ble Speaker. 

6. The Committee decided to hold their next sitting on May 28, 1992 at 
15.00 hours. 

7. The Committee then adjourned. 



APPENDIX U 
(vide para 1.2 of the Report) 

Statement showing Assurances Reviewed 

Ministry I Depanment SI. NOllof the 
Appendices 

Agriculture 1 to IS, 211, 213, 214, 
Atomic EnerIY 16 to 18 
Chemicals and Fertilizers 19 to 40 '" 22 + 

212, 215, 216, 217, 218 
Civil Aviation and Tourism 41 to 51 "" 11 + (219) 
Ovil Supplies and Public 52 to 53 
Diltrlbution 
Coal 54 to 58 
Commerce 59 to 73 "" 15 + (220, 

221, 222 and 223) 
Communicationa 74 to 104 
Defence 105 to 111 
Electricals 112 to 113 
Environment and Forests 114 to 139 
External Affain 140 to 151 
Finance 152 to 196 
Food 197 to 206 
Food ProcessinB Industries 207 to 210 

Total No. of 
assurances 

18 
3 

27 

12 
2 

5 
19 

31 
7 
2 

26 
12 
45 
10 
4 

223 

N.B.: Out of 203 assurances that were decided to be pursued, assurances at SI. Nos. 9,48, 
52,55, .56, 57, 58, 61, 62, 65, 66, 67, 71, 72, 83, 99, lOS, 106, 109, 111, 122, 128, 132, 
152, 154. 157, 171, 175, 179, 181, 182, 183, 184, 185, 193. 2m, 203, 209 and 213 have 
been implemented by laying statements on the Table of the Lok Sabha on February 26, 
1992 and March 31. 1992. 
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e 

nu
m

be
r 

of
 Y

og
a 

te
ac

he
rs

 s
o 

en
g-

se
d 

an
d 

ho
w

 
m

an
y 

m
or

e 
te

ac
he

rs
 

ar
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P
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I
N
D
U
S-

T
RI
A
L 

C
U
L
TI
J
R
E 

D
E
L
E
G
A-

TI
O
N
S 

A
N
D 
.
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t
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.
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at
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ra
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ra
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b
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a
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s 
of
 s
t
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f
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9
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o
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i
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i
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I
n
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u
k
u
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o
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r
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v 
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u
g
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n
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a
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E
m
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(
b)
 
if
 
s
o,
 
t
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n
u
m
be
r 
of
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u
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w
h
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e 
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me
s 
ha
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e
n 
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r
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d 

f
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t
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c
ur
re
nt
 
se
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io
n 
fo
r 
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o
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u
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ra
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l
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w
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t
he
r 
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t
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t 
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u
de
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n
g 
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pe
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e
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a
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r
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e 
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ot
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ve
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<ti
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a
n
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u
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